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(a) hether it is a act that o o  
e loded at Mandtala illae  near 
Chha  on the 16th Aril, 1967

() i so, hether it as a case o 
saotae y Pakistanis

(c) hether the atter has een 
Inestiated and

(d) i so, the result thereo

The Minister o Stale in the Minis
try o Deence (Shri B R. Bhaat)
(a) es, Sir.

()  to (d). The atter has een in
estiated. No saotae is susected.

Nes Serices Diision o AJ.R.

71.  Shri Onkar Lai Ber a
Shri Meetha Lai

Will the Minister o  Inor ation 
and Broadcastin e leased to state

(a) hether it is a act that there 
is a roosal to ut Nes Serices 
Diision o the A.I.R. under the con
trol o the Press Inor ation Bureau 
and

() i so, hen a inal decision is 
likely to e taken in the atter

The Minister o  Inor ation  and 
Broadcastin (Shr K. K Shah) (a)
No Sir.

l) Does not arise.
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Moilisation o Pakistani A y

7.  Shri Sa ar nha.  Will  the 
Minister o Deence  e leased to 
state .

(a) hether it is a act that Pakis
tan is oilisin hr ar y alon the 
Kashir rontier

() hether it is also a act that 
Pakistan is uildin Chinese tye ill 
oes, unkers and trenches alon 
this order

(c) hether oern ent are aare 
that Pakistan has also started heay
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ar oured  oe ent  alon  the 
Kashir order

(d) hether  oern ent  hae 
dra n the attention o .N. oserers 
aout these acts and

(e) the  recaution  oern ent 
hae taken aainst such hostile acti
ities o Pakistan

The Minister  o  Deence  (Shri 
Saran Sinh) (a) to (c). Pakistan 
has  irtually  douled its inantry 
strenth, includin the socalled Aad 
Kashir Battalions  deloyed across 
the cease ire line in Pakistan occuied 
Kashir, and lias also  sustantially 
au ented its ar our. The construc
tion o deences ha also een Pro
ceedin aace. It is not in ulic in
terest to ie urther details o Pakis
tans strenth,  oe ents and re
arations  across the order. To the 
etent that Pakistani actiity across 
the cease ire line is inconsistent ith 
the Cease Fire Aree ent, iolation 
co laints hae een loded ith the 
.N. Oserers. oern ent hae also 
taken note o the deelo ents on the 
Pakistan side isais the security o 
India and adeuate counter easures 
are ein adoted.

BainJk School

7.  Shri Chlnta anl Fanlrahi Will 
the Minister o Deence e leased 
to state

(a) hether oern ent hae con
ducted any enuiry into the unction
in and anae ent o all the Sainik 
Schools in the country

() i so, the indins thereo

(c) hether oern ent are aare 
that the outut in the Sainik Schools 
is not at all satisactory as co ared 
to the hue a ount o oney inested 
in Hu

(d) hether the Kothari Co is 
rion looked into  the unctionin o

these school* and i so, the indins
thereo and

(e)  i not, the reasons or keein 
the Sainik Schools outside the ur* 
ie o the Kothari Co ission

The Minister o State in the Minis
try o Deence (Shri B. R. Bhaat)
(a)  to (e).  oern ent  hae  not 
conducted an enuiry into the unc
tionin and anae ent o the Sainik 
Schools as such. The anae ent 
ests  in  an  autono ous  society 
throuh a Board o oernors hich 
is resonsile or the runnin o the 
Schools. The Board, has een reie
in the deelo ent and roress o 
these Schools throuh eans such as 
eriodic joint insections y a Prin
cial o another Sainik School and a 
Princial o a Pulic School and 
detailed reie o the results o the 
NDA Entrance  and Indian Schools 
Certiicate eainations. The roress 
o the Schools hich hae een started 
only since 1961 can e  considered 
satisactory.

The Kothari Co ission ade a 
eneral reie o education in  the 
country and it is e ected that deci
sions taken on its reco endations 
ill e relected in the unctionin o 
Sainik Schools as ell.  No uestion 
arises o keein the Schools outside 
the urie o the Education Co
ission.

Sainik School, Bhuaneshar

7.  Shri Chlnta anl Psnirahi Will 
the Minister o Deence e leased to 
state

(a)  hether  oern ent  sure 
a are that 8 teachers hae let the 
Sainik School, Bhuaneshar  (Since 
196) and

() i so, the reason thereor

The Minister o State Is the Minis
try o Deence (Shri B. B. Bhaat)
(a)  and ().  Inor ation la ein 
collected and itl e laced on the 
Tale o the House in due coun.




